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ryral electrification schemeas. The Cor-
poration since its inception has so far
spuctioned 16 rural electrification
scheteg 4 Kerala State Xlectricity
Board involving a loan assistance of
Rs. 712.87 lakhs, These schethes envi-
sage electrification of 451  villages,
energisation of 8436 pumpeets and
power supply to 1487 small scale and
agro-industries. Five more schemes
of Kerala State Electricity Board in-
volving a loan assistance of Rs, 23530
lakhs are at present under considera-
tion of .the Corporation. These
schemes will be approved by the
Corporation for financial assistance
if found technicully feasible and
financially viable,

Demang for a separate Bench of
Kerala High Court at Trivandrum

199. SHRIMATI BHARGAVI THAN-
KAPPAN: Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS
be pleased to state:

{a) whether a demand for setting up
of & separate Bench of Kerala High
Court in Trivandrum has been out-
standing for long;

(b) if so, action taken by Govern-
ment in this regard; and

(c) the time by which the aforesaid
bench will be set up?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI H., R. GOKHALE): (a) to
(e). Certain legal issues had to be
congidered in consultation with the
Attorney General of India regarding
the proposal. In the Lght of the
advice given by the Attorney General,
the matter hag been referred back to
the Btate Governmeut for further con-
sideration. The proposal will be con-~
sidered further only after the State
Government’s views are received.

200, SHRIMAT! BEIARGAVI THAN-
KAPPAN: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whegher some daily passenger
trains running between XErnakulam
and Tyivandrum (Southern Railway)
have been cancelled;

(b) whether Government are aware
that this cancellation has resulted in
great inconvenience to the public,
especially the students; and

(¢) if so, what steps have been
taken or are proposed to he taken
urgently in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): (a) to
(¢). Out of seven pairs of traing on the
Ernakulem-Quilon  section and nine
pairs of trains on Quilon-Trivandrum
section, four pairg of trsing on Ema-
kulam-Quilon section and three pairs
of trains on Kuilon-Trivanirum sec-
tion have been cancelled on account
of the difficult cosl position. To mini-
mise the inconvenience to passengers
Nos. 191/182 Ernakulam-Trivandrum
Express and Nos. 745/746 Quflon-Tri-
vandrum Passenger have been diesell-
sed and their loads augmented by one
first class and three third class coaches
and two third class coaches respec-
tively.

CORRECTION OF ANSWER TO UN-
STARRED <QUESTION NO. 8812
DATED 8-5-1973 RE: MANAGING
DIRECTORS AND WHOLE TIME
DIRECTORS OF COMPANIES AL-
LOWED, MONTHLY REMUNERA-
TION OF RS. 4,000/- AND ABOVE

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI BEDA-
BRATA BARUA): For the figure
498" ocourring in line 2 of the answer
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to gt (a) of Unstarseg Quastion Mo
9818 by Siwi B, K, Sinhs shswered n

on §th Mxy, 1973 by late
D. R, Chavan read “600".

Sa¢ snewering part () of the question.
This was because all the relevant par-
ticulars were not maintained in 2 man-
ner so as to make it possible to fur-

names the nutdber of the Managing
m :a:;:m basie remunecation
« end above daring the
peviod froth 1st January, 1970 1o 3ist
December, 1872 comes to “800",

4. Arrangements to maintain the
statistics adequately for answering
such quéstion, have been made,
1248 hrs,

ANNOUNCEMENT REp PANEL OF
CHAIRMEN

MR. BPEAKER: Hon, Members,
before I take up the Calling-attention
notice, I have to mform the House that
under rule 9 of the Rules of Pro-
f:edure, I have nominated the follow-
ing persons as Members of the Panel
of Chairmen:—

1. Shri Vasant Sathe,

2. Dr, Henry Austin,

3. Shri Dinesh Chandra Goswami,
4. Shri Naval Kishore Sinha,

$. Maulunsa Ishaque Sembhali, and
6. Shri Jagannathrao Joshi,

The list bas been completely changed
because the ethers hud finished almost
half the term,

PROF. MADHU DANDAVATE
(Raipur): All those who are vocife-
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hitting Steel Plants

rous in the Houtie will be in the Chalt
hare after,

SHRI §, A SHAMIDM (8 »
That is the best way to silence
MR. SPEAKER: That s only me-
thod of taming them.

BERI 8. A. SHAMIM: I was look-
ing forward to my name slio being
theve.

1A hre,

CALLING ATTENTION T0O MATTER
OFWGEN‘%‘PUBHCI&PORTANCE
REPORTED COAL SHOHTAGE MITTING
Srext, Prants

o gqwr we dew (awedig) ¢
wens wEvew, § wfeenada @
&% frafafer oy & o
W WX WA ddt wr e faemar
£ S S W § e ag ¥ ST
v TRy §

“IRATEFY aWT T @AY
an ¥ TR FToMl I SN
vy ¥ wlres wear F wwrAOT
4T FER 71 feg 1w Iwrg ("

THE MINISTER OF STEEL AND
MINES (SHRI K. D. MALAVIYA):
The programme of steel production
during the current financial year re-
quires an availability of 36,600 ton-
nes of coking coal daily in all the steel
plants taken together. To get this
quantity of coal at the steel plants
about 2700 wegons of raw coal and
washed coal have to be loaded dally
from the Bengal-Bihar coalflelds, Une
forfunately coal mowement during the
year did not keep pace with the ve~
quirements and opn two occasions, in
August, 1973 and November, 1973 sud-

lrsdansieton

plants to dsngerously low levels Dur.
ing Detember, 1978 the coal sujplies
to steel plants receivad a serious set-



